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MINISTRY OF RAILWAYS
[North Western Railway (Construction)]
NOTIFICATION
Jaipur, the 9th March, 2026
S.0. 1203(E).— In exercise of the powers conferred by section 2, clause (37A) of the Central Government,
Railway (Amendment) Act, 2008(11 of 2008) and the Railway Act, 1989 (24 of 1989), this notification notifies the

project mentioned in column (2) of the table below, in the state mentioned in column (3) of the said table as a special

railway project, effective from the date of publication of this notification in the Gazette.

TABLE

Special Railway Project

SI. No. Name of Project State/UT
) 2 A3)
I. Doubling of Ringas - Sikar (50.06 km) Rajasthan

[F. No. NWR/HQ/S&C/443599200 Vol. XXIV]

RAJEEV SHRIVASTAVA, Chief Administrative Officer (Const.)
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